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O R D E R (ORAL)

Ms.Bidisha Banerjee, J.M.

The applicant has already prayed for transfer of this matter to Principal

Bench, but the matter could not be taken up due to pendency of MA before the

recalled. MA is allowed.

2. OA be restored to its original file and record.

Calcutta Bench. In such view of the matter, the order dated 30.10.14 is

3. This order be communicated to the Principal Bench for appropriate

action in the matter.
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